[ 7 December, 2023 ]

Shortage of emergency beds in AIIMS, Delhi

it faae &. a1 (97 USR) : W), H IUd! WA ¥ ufedTd g & IR H $B
AT =TS g1 TR Qdb VT ST 2, FoTsids Jiel Sl 1 98 37T 8 3R §R-§¥
@fm, \_rﬁtﬁ@ﬂﬁ?ﬁ%\r, Q":H?ﬂﬁ%, FAIP it is less expensive, E@%WW‘#
private hospitals are very expensive. T SIHT AT Hal I, it is very expensive.
§ B! {31 9 3@ BT g, fh H 980 U WOl §, i H JiShe [7e | 9gd
HIFCS T, H @l g b ST BRIG 250 ART UFF BT ARSI H ST 8, and these are
all very sick people. Hdd JSH BIHT TR BIdT %\r, LI TRT ST I A
ﬂ'f%cb_c'[ 3 82 beds are available for emergency. 150 3113“?[, who are very, very serious
are outside with their families. ¥3I @1 & & time has come & &HT AT =TfRY
o & TR o1 BRIFISTS 9qIV, wIifd 31 $Hd! U &1 UTdill Ig Ufeeid gof Bl
BN feeTd B TRTIGS I Bl

Wg,ﬁﬁ&r%ﬁﬁaaﬁésm, you make an effort T &I 9 39 U=icH Bl
ol IR IS Fhd %\; for the same treatment. ITdTHE DT IADT BiIfeTS! Qf%_cl?ﬁ
ST =R

R, § 31 9 AR A1 =@rEdr gl S iFarsT BRaferdT @ 8 for
registration for emergency. 3d STUFIT*HE_T[ ) Trﬁ?ﬁﬁ?mﬁﬂ%, S 3T IIAT g7 Tl
A, Al Slacd B W YHaH A ATHRT Tl aIdl b 59 94 3fol1s URicH, ST 250
DI T H 8, S8 9 fedAd! Aolde BY| They have to see them. It is very
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Covid when heart attacks have become so common even in young people. Sir, more
than five thousand young people have died of heart attacks. EYT%R’ AR IE PeAT &
b somewhere, we will have to humanize this whole process, make it people-friendly.
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Last, Sir, the doctors of AlIMS are the best in India. Sd! AH! IRAATAl H
dgd feaie 81 99 ¥ RerR 8 %\}, even before retirement, every private hospital
wants to take them on big package. s_ﬂ_cf% RerxHe U 65 A 70 PR P ﬁvl(’ qqTsTel
dgd A tﬁQTIGﬁ T UfST %\rl | would request the Government o 3y s UV Pl
delgU, TP these doctors are required for the good of the country. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Thank you, Vivek Tankhaiji.

The following hon. Members associated themselves with the matter raised by
the hon. Member, Shri Vivek K. Tankha: Dr. Amar Patnaik (Odisha), Shrimati Phulo
Devi Netam (Chhatisgarh), Shri Rajamani Patel (Madhya Pradesh), Shrimati
Priyanka Chaturvedi (Maharashtra), Shri Neeraj Dangi (Rajasthan), Shri
Kanakamedala Ravindra Kumar (Andhra Pradesh), Dr. John Brittas (Kerala), Shri
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Sanjeev Arora (Punjab), Dr. Fauzia Khan (Maharashtra), Shri Abir Ranjan Biswas
(West Bengal), Dr. Santanu Sen (West Bengal), Dr. V. Sivadasan (Kerala) and
Shrimati Vandana Chavan (Maharashtra), Shri M. Mohamed Abdulla (Tamil Nadu),
Dr. Kanimozhi NVN Somu (Tamil Nadu).

Now, Dr. Kanimozhi NVN Somu; ‘Concern over continuing harassment due to
spam calls and SMS despite TRAI regulations.’

Harassment due to SPAM calls and SMSs despite TRAI regulations

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, the Telecom Regulatory Authority of
India developed the National 'Do Not Call' Register in India in 2007. In spite of the
TRAI regulations, there has been an increase in spam phone calls and SMSs on a
massive scale. The Government's role in regulating measures to curb these calls has
not been effective.

The issue of unregistered telemarketers is rampant and unyielding. Around 74
per cent of the people registered in the regulator TRAI's 'Do Not Disturb (DND)' list
receive unwanted SMSs, which is evident from many studies. Out of 9,252 people
who responded to the poll, 51 per cent stated that they receive calls 'selling financial
services' and 29 per cent said that they receive calls 'selling real estate' and credit
card solicitation. Access to customer contacts is a breach of privacy. There is a
pressing need to have a preventive framework other than just filing complaints
through TRAI.

Sir, | urge the Telecom Department to take immediate action to curb
unsolicited calls and SMSs received despite the TRAI regulations or 'DND'
registration, manage the operations of unregistered telemarketers by introducing
block chain-based technology and take steps to address the existing errors in the
complaints mechanism of TRAI.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by hon. Member, Dr. Kanimozhi NVN Somu: Shri M. Shanmugam
(Tamil Nadu), Shri N.R. Elango (Tamil Nadu), Shri Tiruchi Siva (Tamil Nadu), Shri
Sandosh Kumar P. (Kerala), Dr. John Brittas (Kerala), Dr. Fauzia Khan
(Maharashtra), Shrimati Vandana Chavan (Maharashtra), Shrimati Priyanka
Chaturvedi (Maharashtra), Shri Abir Ranjan Biswas (West Bengal), Shri Neeraj
Dangi (Rajasthan), Shri Sujest Kumar (Odisha), Dr. Amar Patnaik (Odisha), Shri
Kanakamedala Ravindra Kumar (Andhra Pradesh) and Dr. Santanu Sen (West
Bengal). Shri M. Mohamed Abdulla (Tamil Nadu).



